Installation of three phase snergy meters
1767 . SHRI JAI PRAKASH NARAYAN SINGH: Will the Minister of POWER be pleaged to state:

(a) whether it is a fact that under the sponsored scheme of Rural Electrification Cerporation

(REC). three-phase energy meters are to be provided to industrial units;

(b) if =0, the reasons for installation of single phase energy meters to industrial unite in
Jharkhand; and

(c) whether Government would issue directions for providing three-phase energy meters to
industrial units in Jharkhand under the Central Government schemes, and if not, the reasons

therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SOLANK): (&)
to () Rajiv Gandhi Grameen Vidyutikaran Yojana (RGGWVY) programme involves electrification of
villages and providing access to electricity to rural households besides providing free electricity
connections to BPL households. RGGYY does not cover industrial unite, hence irstallation of energy

meters for industrial Lnite does not fall under the scope of RGGEVY.
Allocation of powsr to Gujarat

1768, SHRINATUJ HALAJ THAKOR:
SHRIPARSHOTTAM KHODABHAI RUPALA:
Wil the Minister of POYWER be pleased to state:

(a) whether itis a fact that Government reduced the unallocated quota of power by 210 MW in

February, 2006 from the Central Generating Stationg of Gujarat and restored only 55 MW in 2007 ;
(b) if so, the reasons therefar;

(c) whether the Gujarat Government has represerted for restoration of the remaining gucta of
165 MYV and

(d) if =0, when the remaining guata would be restored by Government 7

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SOLANK): (&)
to (d) The unallocated power of Central Generating Stations is limited and fixed. Allocations and
modifications of allocation, within the States/UTs in the region and made generally keeping in view
the emergent or seasonal nature of the requirement, the relative power supply position, utilization of
existing generation and power resources, performance and payment capacity. The allocation of
power from the urallocated power of Central Generating Stations (CGSs) in the Western Region
(WR) and Eastern Region(ER) was revised in February, 2006 and power to the tune of 151 MW was
allocated to maore deficit States/UTs in the Region by reducing the allocation of Gujarat and Goa, due
to their relatively comfartable pasition. Subsequently, keeping in view the request of Gujarat for
allocation of additional power and relative power supply position of constituents of Western Region,

the unallocated power to Gujarat was enhanced by 5 % (around 55 MW in January, 2007.
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